
1 
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

DAILY CAUSE LIST DATED 17.12.2019 (TUESDAY) 

COURT - II 

10:40 AM 

 

In the court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial) and Hon’ble Mr. Kanthi Narahari, Member 

(Technical) 

For Admission (After Notice) 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.    Comp. App. (AT) 

(Ins) No. 488 of 

2019 

 

Supreme Commotrade LLP & Anr. 

Vs. 

Shree Sai Rolling Mills Ltd. 

With 

Manish Raghav  S.N. Gautam 

2.  Comp. App. (AT) 

(Ins) No. 489 of 

2019 

Supreme Commotrade LLP & Ors. 

Vs. 

Shree Sanyeeji Ispat Ltd. 

With 

Manish Raghav S.N. Gautam 

3.  Comp. App. (AT) 

(Ins) No. 490 of 

2019 

Shree Om Prakash Murarka. 

Vs. 

Shree Sai Prakash Alloys Pvt. Ltd. 
 

Manish Raghav  S.N. Gautam 

4.  Comp. App. (AT) 

(Ins) No. 510 of 

2019 

Imran Iqbal Khan & Anr. 

Vs. 

Benteler Trading International GMBH 

& Anr. 

 

Narender Singh  

Yadav  

PV Dinesh-R1 

Lzafeer Ahmad-

RP 

5.  Comp. App (AT) 

(Ins) No. 714 of 

2019 

 

Mark Splendour Nonwovens Pvt. Ltd. 

Vs. 

Dakota Chemicals India Pvt. Ltd. 

Anjani Kumar Singh  Pranati Bhatnagar 

6.  Comp. App (AT) 

(Ins) No. 899 of 

2019 

 

Indian Renewable Energy Development 

Agency Ltd. (IREDA) 

Vs. 

T.S.N. Raja, 

R.P. of VBC Industries Ltd. 

Kunal Godhwani Ankur Khandelwal 

7.  Comp. App. (AT) 

(Ins) No. 912-913 

of 2019 

 

Anamika Singh & Ors. 

Vs. 

Shinhan Bank & Ors. 

Moni Cinmoy Abhishek Puri-R1 

8.  Comp. App (AT) 

(Ins) No. 949 of 

2019 

 

 

Vijay Pal Garg & Ors. 

Vs. 

Pooja Bahry 

Liquidator in the Matter of GEE Ispat 

Pvt. Ltd.  

Kunal Godhwani Mahima Singh 

9.  Comp. App. (AT) 

(Ins) No. 984 of 

2019 

Ugro Capital Ltd. 

Vs. 

Bangalore Dehydration and Drying 

Equipment Co. Pvt. Ltd. 

 

Saad Sher Vani  Kamaldeep 

10.  Comp. App. (AT) 

(Ins) No. 1067 of 

2019 
 

R. Mangalam. 

Vs. 

SPML Infra Ltd. 

 

Arnav Dash Uday Aditya 

Banerjee 
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11.  Comp. App (AT) 

(Ins) No. 1183 of 

2019 

 

 

New Okhla Industrial Development 

Authority. 

Vs. 

 Anand Sonbhadra. 

Sourav Roy Kanishk Khetan 

 

For Hearing 

12.    Comp. App (AT) 

(Ins) No. 1113 of 

2019 & I.A No. 

3878 of 2019 

 

Manoj K. Daga 

Vs. 

ISGEC Heavy Engineering Pvt. Ltd. & 

Ors. 

Prachi Johri Yaman Deep-R1 

Sandeep Bajaj-R2 

Ashwini-SBI 
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